BEFORE THE NATIONAL GREEN TRIBUNAL (SZ), CHENNAI
MEMORANDUM OF APPEAL

Appeal No. 02 of 2021 (SZ)

Between
M/s. Western India Cashew Company Pvt Ltd
Rep by its Director Mr. Harikrishnan R. Nair,
No.54/29, A to G, Kesavapuram,
Thiruvattar & Post,

Kanyakumari District-629177.

... Appellant
And
The Chairman,
Tamil Nadu Pollution Control Board,
No. 76, Mount Road, Guindy,
Chennai - 600 032 and 6 others.
... Respondents
ADDITIONAL TYPESET OF PAPERS
S. No Date Description ‘ Page
1. 19.12.2005 | Payment Receipt of TNPCB . \— 4
2. 06.10.2006 | Payment Receipt of TNPCB Ly
3. 12.11.2007 | Payment Receipt of TNPCB g,
4. 01.07.2008 | Payment Receipt of TNPCB 777:
S. 03.02.2011 | Payment Receipt of TNPCB g
6. 06.05.2011 | Payment Receipt of TNPCB g
7. 03.04.2012 | DD for Payment Receipt No.4340 dated 03.05.2012 [ (&)
8. 27.09.2013 | Payment Receipt of TNPCB | I
9. 05.03.2014 | Payment Receipt of TNPCB . )
10. 21.03.2017 | Payment Receipt of TNPCB e
11. | 27.11.2018 | Payment Receipt of TNPCB | 4
12. 13.03.2019 | Payment Receipt of TNPCB Iy
13. | 20.09.2020 | Payment Receipt of TNPCB |b—|F
14. | 26.02.2021 | Notice of the 3 Respondent 1€
15. 03.03.2021 | Minutes of the 34 Respondent |G - 2]
16. | 05.03.2021 | Compliance report of the Appellant P2 — 3@
This is to certify that the documents filed in the typed set are true copies of the
Originals.

iz
Dated at Chennai, this the |$ day of March, 2021.

A=

Counsel for the Appellant
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)
Statement showing the pay ¥ A6 Br Eonsent Renewal payments
TN-PCB - TVR.. 765 Date 11.11.2020
l,_u B “"NNFEG Demand Detalls T I [ Consent Fee pald Details '
f

— =
Vear ‘G‘Aw _ Mo | Water Act. AuAcx | Total |

},- —_—

Date |

{ i —
2000-200 | | 225 3103 20'\0 ﬁ_,_35°'°° 350,00 | me | 07.05.2003 | 0 |
| o 131032000 L 30| 3000|000 [ omoszo0e | 3sss W

, 20022003 5.5 58 | 31.03.2003 | 19.12.2005 29597
,! 20032008 | 5. gg_ _31 032003 4 o B 06102006 '
20042005 1171 | 31, 31032005 | 12112007 | 20808
e it e 1 -1 ]
_I 2052006 11.71 | 310 03 2004 ! 01072008 | 21460 2900.00 |
! 2006-2007 un [ 31.03.2008 03.02.2011 129255 430000 |
j 2007-2008 11 71 | 31.02.2005 l 06052011 29528 4400.071‘
|
9 |
| mB 2009 11 71 31 03 2005 N 03 05. 2012 4340 4400.00 |
2009-2010 an 31 03, zoos' } 27.06.2013 2013 4400.00
A e oo —
zomzon e 71 zv .03. 2005 Ia ] 05.03. 2014 ’ 90130 4400,00 |
20112012 2012 u 7| 31 oa zoos j 21,03, 2007 17660 | 1240000
e —‘I . - !
20122013 | u 71 3103, zoox ‘f‘ 220000 | 220000 | r 27112018 mn | zasoo.oo]
S <o --—% ——. s
| 20132014 <u 713103, 2005 220000 | 220000 | 13.03.2019 ] 22308 [ 11200.00 |

i_zou 2015 n 71 31.03.2005 I 2200, oo 220000 |
[ 2015-2016 § 2957 | 31.03.2005 asoo oo 3555.07,

_ chckinbil } Witrhcuiiol |

l w6201 957 31032 ‘ ol
—r——e 2 018 | 350000 3500,
o0 ! .
| 20182015 i ! _? | —T— ' i

13552 31032018 | 560000 | 5600.00

\anozo i ! i |
—_— 1 ——— |
| 2020-2021 ] ! i
Uopions, 3552 31032018 | 560000 |  s600.00
i 2021-2022 i | | .

; _, P ’_ ——— it — .
) %*“‘—."“ JEMIRE RE *
L | Total . ..1_%0750.00 | 4075000 Total | 103900.00

DD No 514753 Dated 08.09.2020 Advance Amount 22400.00
Bank 581_Kalkulam Payableat  hagercoll

For WESTERN INDIA

WESTERN INDIA CASHEW COMPANY PVT.LTD

No 12-89, Kesavapuram, Thiruvatiar and Post, Kanyakumarl District.
E-Mail :op_ngi@indiancashews.com Ph:04651-282253

- 842 002
istered Office : No. 82, il Floor, R.P. Towcrs Colmbakvrr Road, Pollac
Tm.un Cell No - 7520 8, Thrikhkak P.0. , B Diet,, Pin. 682021




Western India Cashew Co Pvt Ltd

D

Br: Thi r, K.K.District ,Tamiln 9177
TN-PCB - TVR - 765 Date 1.11.2
Consent Fee Demand Details Consent Fee paid Details
Year GFA Ason Water Act Alr Act Total Date CRN No Total Remarks
o/ 07.05.2003 2000 -2001 4482 700,00 | Receipt Not
B Avallable
2000-2001 | 2.25 [31.03.2000 | 350.00 350.00 | 700.00 08.06.2004 |2000 -2002 33686 700.00 | Receipt Mot
Available
2001-2002 | 2.25 (31.03.2000 | 350.00 35000 | 700.00 19.12.2005 |1999,2003-04 29597 | 350000 | ReceiPt
i Attached
20022003 | 558 [31.03.2003 | 700.00 | 700.00 | 1400.00 (Rs.700+
20032004 | 558 [31.03.2003 | 700.00 | 700.00 | 1400.00 1400-Yr.2003+
1400-Yr.2004)
.Due | 4200.00 Pald 4900.00
Excess Paid Rs 700
20042005 | 1171 31.03.2005 | 1450.00 | 145000 | 2900.00 | |06.10.2006 |2004-2005 17852 | 2900.00 AR“”"“’;
ttache:
2005-2006 | 11.71 [31.03.2005 | 1450.00 | 1450.00 | 2900.00 12.11,2007 |2005-2006 20808 | 2900.00 A':f‘e:““d
aches
20062007 | 1171 [31.03.2005 | 1450.00 | 1450.00 | 2900.00 01.07.2008  [2006-2007 21460 | 2900.00 A'::‘::";
ache
2007-2008 | 11.71 [31.03.2005 | 1450.00 | 1450.00 | 2900.00
2008-2009 | 1171 [31.03.2005 | 145000 | 1450.00 | 2900.00
Due | 14500.00 Paid | 8700.00 .
short Paid Rs.5800
Receipt
2009-2010 | 11.71 |31.03.2005 | 2200.00 | 2200.00 | 4400.00 03.02.2011 2008 2009 29255 | 4400.00 Mf::h‘;d
20102011 | 117131032005 | 220000 | 220000 | 440000 | [0605.2011 [2009-2010 29528 | 440000 | fecoP
20112012 | 1171 |31.03.2005 | 2200.00 | 2200.00 | 4400.00 03.05.2012 20102011 4340 | 4400.00 | DD Attached
Receipt
20122013 | 1171 (3103.2005 | 220000 | 220000 | 4400.00 | [27.092013 [2011-2012 agsaz | 440000 | e
Receipt
20132014 | 11.71 [31.03.2005 | 2200.00 | 2200.00 | 4400.00 05.03.2014 |2012-2013 90130 | 4400.00 A!fach‘;d
20142015 | 1171 [31.03.2005 | 2200.00 | 2200.00 | 4400.00
Due | 26400.00 Paid | "22000.00
Short Pald Rs 4400
Receipt
2015-2016 | 29.57 [31.03.2005 | 3500.00 | 3500.00 | 7000.00 21.03.2017 |2014-2015 CRn-17660 | 11400.00 Anw‘z 2
(Rs. 4400 + Rs. 7000)
Due  [:52100.00 Paid 47000.00
2016-2017 o | woe Do Short Paid Rs.5100
29.57 | 31.03.2018| 3500. X .| Receipt
b017-2018 27.11.2018 2016 t0 2020 w3 | 2330000 | 0P
¥ (Rs. 7000-Yr-2016-18 +
2018-2019 | 5o, | 31.03.2018| 5600.00 | 5600.00 | 11200.00 e
2019-2020 iR eryale ) ol
Short Paid-Rs.5100)
2000 to 2020 Due | 70300.00 Paid | 70300.00.
Pending 0.00
Receipt
—— I e 13.03.2019 |2020-2022 2238 | 1120000 | oEF
3552 | 31.03.2018| 5600. . - Receipt
Fp—— 10.09.2020, |2020-2022 36643 | 2240000 | o bog
Yotal 42770.00 | 40750.00 | 81500.00 Total 103500.00
DD No 514753 pated 08.09.2020 Advance Amount 22400.00
Bank 581 _Kalkul yableat  Nagercoll




SLNo

SLNo

SLNo

Date
27.11.2018

Date
07.03.2019

Date
10.09.2020

CRN No
22232

CRN No
22308

CRN No
36643

Split
Arrears
2018-2020

Split
Advance
2018-2020

Split
2018-2020
2020-2022

Total
12,100.00
11,200.00

——
23,300.00
_—

Total

11,200.00

———
11,200.00
Eaaae———

Total
11,200.00
11,200.00

22,400.00



3 AMILNADU POLLUTION CONTROL BOARD Rt
m'v OFFICE OF MB{Nﬁ'/ R R e N A
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AL
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TAMILNADU POLLUTION CONTROL BOA*.RD

e {. (
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NP coos
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lsate b[to% ,‘ ‘ 71‘ l IJI
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VSM Test Fees/ others ........fi IR ORI R T TN it
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aae. NADU POLLUTION CONTROL BOARD

By OFRCEOF A }_\Q{’Nﬁ 3
ﬁ QFFICE CODE :D D D DOC. TYPE : D [J [:]

&

CODRE
CASH RECEIPT NO. 20805 ACCOUNTS S.L.

one: 1o 5% do0. [T T TLL]
(-k Re::;lve(r'j‘érgm ( 0. g\,\.(.b Q ahad.. (..D 1.

RN FAVA A Ktl‘g kand

the sum of Rupaes\4LIUQ..... '& ﬁown.uu “JMaQ.. tw.’d\@ ﬁd&j

by B0/ Pay Order/ Banker's Cheque No.tC1{ 5(}.'{".’.'.'3I'QS&L;"’P"&’}"&&)'. Wi

FRER TR P OURIRANI Bte W e Payable at .. s,

tOYVﬂde Cess/Cost of Application/Conse‘r’n Fee for Aierater[Analysis fous/AAQS /

VEM Test Fees/ Others ... e s

Cenwgtiae—E9m’
\’“\ i ewr) , w

YamiINsdu I\ con Coatrol Board

L Yoaafioeed oy
RsQQlDDf‘ 1}? :’,_.,imslsmr snvmm&m&m £t

Hasyabuaasi Disteiot ot Nagorval?




AMILNADU POLLUTION CONTlibL‘ Bomm ¥
\

.  OFFICE OF ,QzELT{ Nﬂ{
ZS=5  OFFICE CODE [3”;—1]- poc. .TYPE D -L__]

i g CODE
- CASH RECEIPT NO. i s TR COOUNTS |k YR
Date: )\fk%% 21"8‘} || l Lk
g waﬁ:@w v Wostrn T Cad |
the sum’ of Rupees /un&’hwwf \.‘ﬂf\sQ.; xA LK ;

...........................................

4 W ........ / Payable at r ......................
towards Cess/Cost of AppllcatlonIConsent Fee for- Alr/Water/Ar\aIysls fees/AAQS / i

©_NSasaIBTANT ENVINGRIEHTAS ENBINEER
Je i TamilN - Pol qﬂm 4]
’ Kunynkumn:l District at agemou




TAMILNADU POLLUTION CONTROL BOARD
—  OFCE o - IeE NG
[ ] DOC.TYPE.DDD

T — OFFICE CODE
<8 CODE -

s
casHRECEPTNo: 29295 “
es)oz/u lllllllll

Received from .. QAT

“hes
the sum of Rupees ﬁb(}:{ ........... (-‘/@

in Cash / 0/)) / Pay Order / Banker's Cheque No.. 2] w/édated
(S 8. Paygble at . AYIYA

| AAQS

drawn on .
towards Cess / Cost of Application / Consent FeeMto Air / Water / Analysis fees
P

)
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TAMILNA™J POL LUTION CONTROL ¥ \ARD

domme  OFFICEOF  <DIZ.G.. l N Qu

S orrice cone 531 [E_ voc 1vee [ ][]

A A
\viird CODE -

W yﬁ_
CASHRECEIPTNG. 29928 ACCOUNTS | st | . 76(__

Date 0 §. &3, 50l J ' , ’ -

¢ Received from (")/2 \/*/Q;»’mn ]hclé; CAALAW @P\‘l’ Liel, 1\4\*“\/0&&0‘?
sl DV L -
A«nnp’m} e»»é

the sum of Rupees FC“‘T /A‘Q"‘VSQN‘J F'N’y‘

in Cash / by D\D// Pay Ordar / Banker's Cheque Nvéﬁqq l 3 ....... dated. . 02,05 .20)) ¢

drawn on A....ASBL e a/able at . Nq%&«r(‘n\

towards Cess / Cost of Application / Consent Fee to Air / Water / Analysis fees / AAQS /
*’EM Test Fees/others .. -7C~. ﬂ:n /&A«. AR 2P B

| Q'zﬂ@,‘"’
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o L e
A:ﬂu l%’:wm“:m: VALID FOR 80X MONTHE ONLY !mﬁl‘mﬂh Tusedl ."::mm lmm“:ﬁ:ﬁ.’
i g "
m‘;‘ﬂ:‘&mw (THUCKALAY) nmgE featm sonte; 2000412012
@E N /CODE No; 00900 DEMAND DRAFT Koy: VEJMIQ
| Yol No, 04661-250701 Sr. No' 780114
i l H7l SRR ON DEMAND PAY AEE TNPCB ***
4 ——— e -
h g AEE_TNPCB . U1 A TV G OR ORDER
'
¥ w FOUR [FOUR 2ERO  ZERQ
J i, 4P [0]0]
RUPEES T35 [RUnos [Ttta  JuhTs (414IoTo] (678)
! AMOUNT BELOW 4401 (4/4)
PASE 2ERC O st |
! WO T VALUE REGEIVED
el &
STATE BANK OF INDIA ey
SR AT/ DRAWEE BRANCH:SME BRANCH NAGERCOIW st Aumionao swtony i
g, /CODE No: 00860 U (RRE e o, Il Mmmmwﬁ )
1000023097326 Key: VEJMIQ  Sr. No: 7591 14 . RAJAMANI

R-8920
9?3254 0DOOO 2000 000239 46
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TAMILNP U POLLU‘I‘ION CONTROL BOARD

NI o ]
g Py 3 |
[ ,,.m""‘  OFFICE OF ,!9(‘5['[ b, £ 5 |
eaﬁ,s OFFICE CODE @ m 00C, TYPE D D D
: ol - 'CODE":
'CASH RECEIPT NO.- 4 843 . ["accounts [
Dale 27 0‘} Q¢’3 ¥ : I I I |+
qL lved from N(?A'{,an M&.C@QAM &mpa,nd‘ R W
b0 wadta ;
‘*'me sumofRupees (‘ owr. L thaakdnd... oo R\m'lm:l o0ly.

drawn on S N c/(

k¥ in Cash l;y D D /Pay Order/ Ban‘lfg,a/heque No lf/f ‘25 ‘) ‘8 Dat_e,..‘.z.'l ,,Q;j,-_,_ﬂ,g,/,} e d

Payable at 5

A"
(o
|

{

‘{ soqnﬂs Cess / Cost of Apphcahon Ivous" ent Fee

Yo
for Air l Water[ Analysls Fees IAAOé I
2 1l s\ H YRR
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e ahsuu'a,ﬁ a S
TAM]LNAI )POLLUTION CC_‘NTROL C’) "X

v)cﬂ 'fléb’ } '

CASH RECEPTNO, . v N ACCOUNTS T TS e

6.2 200y e ;
LS 4 : T %‘Tq' 3 L y
> !ha siim of Rupees Fm’ ; dﬂmubmd i

T2 ate...sa?./rm.olxur .....

SRR I "'?":';- |
.' S R, B F0 O bR
: -.g_;@q.m |

1g!rze°!
amllnadu P Ss'gﬁ?@w Boarg

ln Cash by,D’D/ Pay Order/ Bankers Cheque No 4 ‘iD )
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‘tvards Cess / Cost of Appllcatlon J Conse
M Test Fees I Others

R "ﬁ.‘???.”! £

R T RS R e
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TAMIL NADU POLLUTION CONTROL BOARD
==,  OFFICEOF: D&ﬁluw— pocrvee: [ | [ [C
\:;; OFFICE CODE : CODE :
‘ ~eAsH RECEIPT NO. 17660 ACCOUNTS SL.
i oae gilozl20m [T TTTTTL
Received from w.b;‘v\.u$mol~‘a ...... C,MMCO,”L(U—VG‘-H—M ......

S I i
in cash / by D.D./ Banker's Cheque NO.....Ltt. Q@GR dated ... ?.?..[9..3.[3-0-/-3
drawn on....S.Bf. "rK.M.LLa.f.N{ Payable @t ........... ""“’LJE\:)\,U'L

‘owards cess /| EMD / SD / Consenl Fee to Air / Water / Analysis fees / AAQS

VEM Test Fees / ETI /. others vy o

\ ............................................. ( \3\\"

N JoisrricT exRedis TAL ENGl
[Lep®]~ TANLHADY POLLUTIOISKfRfFe 8 EC

Rs. 1400 1 I'iAGEchgem
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“*_ TAMIL NADU POLLUTION CONTROL BOARD
ZEET. orceor: DEC|NGL ooctvee: [ ] [] [

Ao : >
Ny O7oe oo coce:

CASH RECEIPT NO. 22232 ACCOUNTS S.L.
Date: X 7 /1 L2019 [T 1 LT 11

Received from Ne&?ﬁnﬁmAﬁCﬁwaxyCoK%@\/&;’pmam/‘mmvallaf '

|

the sum of Rupees TNQ%(#%%”@UM”%%:’WI\*‘O?‘TJKJG“ﬁ

in cash / by D.'{/ Banker's Cheque No .QQuLk T 7 Luerererecciiiirernn dated ...:2..1.../).-.::2.‘2.!3’. ........
drawn on rz,j oo t\\AC k< lony Payable at Nﬁg’ﬂ'w"/

towards Cess / EMD / SD / Cofisent”Fee to Air / Water / Analysis fees / AAQS /
"EMTestFaes/E'I’lIOther.Aﬂgmrﬁ o RS»IJUOO/

\\ 0[5 - Ao RATI&OO{/ el :
P S

. —~— N'E’N‘E

7. TR fN\’IRﬂ@“ﬂ"ﬁ&E INE
Hs__ﬁ‘go_o#_ Dr‘:muw; poLLUTIGEENTROLBOARD |

NAGERCOIL. -~
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4 . TAMIL NADU POLLUTION CONTROL BOrARD
.ﬁ. N iae vectvee: [ [ [
\‘-‘7"; oFFicECODE: | 519 CODE :
casnrecerThno. 22308 ACCOUNTS st
Date: 13 ° 0% 022009 [ [ 1 P
Received from n/e/fedn.... rk”LaL}u&wfo Puko LM Thomvedss

the sum of Rupees ) El,awn, Hrmdﬁand “{U’ﬂ WU:( ..............................

in cash / byPrO/I Banker's Cheque No .. 0.‘.(.‘,.;‘{«;25 .. dated .&7Le 3 ?QL(,;

drawn on .. 3125 Thuckalony Payable at 1\.” cces)

towan:ds Cess / EMD / SD / Co‘senl e to Air / Water / Analysis fees / AAQS /
;W)TestFees/Enlomer Oddvanis

\

o R

hsﬂ_oﬁﬁj__ JostRicr exvAggifRfaL encines

TANILNADU POLLUTION CONTROL BOARD
NAGERCOIL.

K)
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TAMIL NADU POLLUTION CONTROL BOARD

EEEEE.  OFFICE OF : DEEI'JGH— pocTveE: [ | ] ]
CASHRECEPTNO. 36643 ACCOUNTS SL.
oate: 1p[oq|as4p [T LI

Received from .. W egdttm.... onalla... CMMCQMT) Ut Pk Liaadies
...... e S ANV LD UB .. qf-&mua.ﬁ.o«
the sum of Rupees 'f'wea‘H T knma,u.d faM&LMAM ..... ab.l7

in cash / by D‘.ﬁ/ Banker's Cheque No .....5.] L4153 dated ........ D.?I.Q.Q.[.MM...
drawn on ‘SMJWM.MJ/ ................ Payable at Mr o 24 L0l

~ towards Cess / EMD / SD / Consent Fee To Air / Water / Analysis fees / AAQS /
. ““EM Test Fees / ETI/ Other Q0.1 odtbryerrs L DL e

Rs._&.u,.o.rz,é_ doISTRICT ENVIRY

TAMILNADU POLLUT! N CONTROL BOARD
NAGERCOIL.
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TAMILNADU POLLUTION CONTROL BOARD

_ From | To .- L : " Sy

Tmt. M.Vuayalakshml,ME MBA - | The Managing Director, '

~ Joint Chief Environmental Engincer (M)i/e, | M/s.Western) ashew Co Pyt le
Tamil Nadu Pollution Control Board, | No. 54129, ATOG, .~
32,33,A/3,Rajarajeshwari Nagar, Kesavapuram, Thiruvattar (Post),
Perumalpuram, - . Thiruvattar Village;
Tirunelveli. ' | Kalkulam Taluk,

.. | Kanyakumari District.

Letter No. JCEE jM)fPNPCB/TNVlF.No. 'Ind-69/2021 dt: 2‘6.02.’2021

"Sub  : TNPCB-Ol. JCEE)m) - Tirunelveli - Industnes— M’s. Wester%CAshew Co
Pyt Ltd.,— Requested to attend Pcrsonal Heanng —Reg.

Ref " Membo No: TNPCB/F. 008691/Law/LA 111/NGT/2017 Dated: 16.02.2021.

_ . ‘ Frkeks {
With reference to the above, you are hereby requested to attend personal hearing at
Olo. JCEE(M), TNPCB, Tirunelveli on 03.03.2021 at 11.00AM along with related records

failing which appropriate actiqn, will be initiated as per law. '

The receipt of the letter may be ackniq_wledgegi.

© 9!‘100&’){\ gzl

\;< Joint Chicf Environmental Engineer (M)i/c,
i

2\~ Tamilnadu Pollution Control Board,
" Tirunelveli.. '

~ Copyto -
_The DEE, TNPCB Nagercoil .
Witha rcquest to attend the meetmg with relevant ﬁle
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TAMILNADU POLLUTION CONTROL BOARD

From To
Er. M. Vijayalakshmi, M.E,MBA., "The Member Secretary.
Joint Chief Environmental Engineer (M) i/c, Tamil Nadu Pollution Control Board,
Tamil Nadu Pollution Control Board. 76, Mount Salai,
32.33,A/3, Rajarajeswari Nagar, Guindy,
Perumalpuram, Chennai — 600 032.
Tirunelveli — 627 007. e

Letter No. JCEE (M) / TNPCB/ TNV/ F. INDUST 69 /2021. Date : 03.03.2021.

Sir.,

Sub : TNPCB - Ofo. JCEE(M) - Tirunelveli — Minutes of Personal Hearing
conducted with the Senior Manager (Human Resources) of the unit
M/s. Western India Cashew Company Ltd., S.F. No. 717 / 10-B, 718 / 1-B,
Kesavapuram, Thiruvattar Village, Kalkulam Taluk (Now Thiruvattar Taluk),
Kanniyakumari District — Submitted — Reg.

Ref : Board’s Memo. No. TNPCB / F.008691 / LAW / LA-III / NGT / 2017.
Dt. 16.02.2021. '

With reference to the Board’s memo cited. Personal Hearing was conducted on
03.03.2021 with the Senior Manager (Human Resources) of the unit M/s. Western India Cashew
Company Ltd., S.F. No. 717 / 10-B, 718 / 1-B, Kesavapuram, Thiruvattar Village, Kalkulam

Taluk (Now Thiruvattar Taluk), Kanniyakumari District.

[ submit herewith a copy of the Minutes of Personal Hearing conducted by Joint Chief

Environmental Engineer (M) (i/c), Tirunelveli, for favour of kind information, please.

: v
o057 g3
Joint Chief Environmental Engineer (M) (V/¢),
%SXS Tamil Nadu pollution Control Board
Tirunelveli

Copy to
1) The Director, unit M/s. Western India Cashew Company Lid.. No. 54729, Ato G,

Kesavapuram, Thiruvattar and Post, Kanniyakumari District - 629 177.

2) The District FEnvironmental Engineer, Tamilnadu Pollution Control Board. Nagercoil,

for information.



MINUTES OF PERSONAL HEARING CONDUCTED _WITH THE UNIT OF
M/S. WESTERN INDIA CASHEW_COMPANY_LTD., S.F. NO. 717/10-B, 718/1-B,
‘THIRUVATTAR_VILLAGE, KALKULAM TALUK (NOW THIRUVATTAR TALUK),
KANNIYAKUMARI _DISTRICT AT _THE _OFFICE OF JCEE(M), TNPCB,
TIRUNELVELI ON 03.03.2021 AT 11.00 AM.

Present:

1.  Tmt M. Vijayalakshmi,
Joint Chief Environmental Engineer (M) (i/¢),
Tamilnadu Pollution Control Board,
Tirunelveli,

2. Thiru T. Kannan,
Environmental Engineer,
O/o Joint Chief Environmental Engineer (M),
Tamilnadu Pollution Control Board,
Tirunelveli.

3.  TmtS.V. Kalaivani,
Assistant Environmental Engineer,
O/o District Environmental Engineer,
Tamilnadu Pollution Control Board,
Nagercoil.

4.  Thiru Anesh D Nair,
Senior Manager (Human Resources),
M/s. Western India Cashew Company Ltd.

At the outset. Joint Chief Environmental Engineer (M), Tirunelveli welcomed the unit
officials and the JCEE(M) informed about the purpose of the meeting and requested the unit
representative to express their grievances / views. S

In this regard, the unit representative, Thiru Anesh D Nair, Senior Manager, Human
Resources, informed the following:

1) The unit has completed the installation of the Effluent Treatment Plant and furnished
its completion report vide their Letter Dt. 14.12.2020 along with the photographs
showing the components of Effluent Treatment Plant including the RO Plant.

In this regard. the JCEE (M) informed that the proposals submitted by the unit reveals
that the unit has provided the following components such as 1) Primary Collection
2) Chemical Clarification and 3) Filtration. However, the unit has not furnished the
details of sludge drying beds provided in the ETP. Hence, the unit was requested to
furnish the detailed project report along with design of the ETP components including

photographs of all the civil structures provided.

i) The JCEE (M) requested to express the views of the unit with regard to the remittance
of Environmental Compensation of Rs.1,81.250/~ 1In this regard, the unit official
informed that the unit is ready to remit the Environmental Compensation imposed by



ii) ~ The unit official informed that the unit has provided the ETP and also filed
application for fresh Consent of the Board. Hence. the unit requested to issue
Consent and also to restore the power supply to the unit. The unit official also
informed that the unit has filed an appeal challenging the closure order before the
Hon’ble NGT, Chennai and the same will be withdrawn.

In this regard, the JCEE (M) instructed the unit to furnish the compliance report on
the points mentioned in the closure order so that a detailed report could be submitted
to the Board so s to file a status report before the Hon’ble NGT. Chennai in O.A.
No. 49 of 2017 after verification.

Further, the JCEE(M) also informed that the iséhe of Consent followed by revocation
of closure order may be considered based on the orders of Hon’ble NGT. Chennai in
0.A. No. 49 of 2017 and also on the orders of Hon’ble NGT, Chennai in Appeal No.

2 of 2021.

Thus the meeting came to an end.
’ v TN
(o 2030 g3 |aeny
Joint Chief Environmental Engineer (M) (i/c).

\%\') Tamilnadu Pollution Control Board,
¥ ; :
Tirunelveli.

To

The Director,

M/s. Western India Cashew Company Private Limited,
No. 54/29,

A to G, Kesavapuram,

Thiruvattar and Post,

Kanniyakumari District - 629 177.

Copy submitted to the Member Secretary, TNPC Board, Chennai, for kind information, please.

Copy to the District Environmental Engineer, TNPC Board, Nagercoil for information and

further follow up action.
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WENDERS

To, Date: 05.03.2021

The District Environmental Engineer
Tamil Nadu Pollution Control Board
Nagercoil.

Ref: Hearing attended at Joint Chief Environmental En ineer TNPCB office on dated 03.03.2021
Tirunelveli, through notice vide no. JCEE(M)/T NPCB/TNV/F.No.Ind-69/2021 dated 26.02.2021

received to us.

Sub: Submission of documents suggested in the mentioned hearing & request for issuance of renewal
of consent & re-storation of electricity power supply to our unit- M/s Western India Cashew Co. Pvt

Ltd, Sy. No 717/10-B, & 718 /1-B. Thiruvattar Village, Kalkulam Taluk, Kanyakumari District.

Respected Sir,

As mentioned in the subject & references above, we are hereby submitting the following documents &
our statement as demanded by JCEE, TNPCB office, Tirunelveli in the hearing conducted at the concerned

office on 03.03.2021.

1. Detailed project report of the Effluent Treatment Plant (ETP) mentioning effluent
characteristics, Process Flow Diagram, briefly describing the treatment process, ETP Layout, ETP
Civil Drawing with the structure/component storage capacity & measurements alongwith

photographs of ETP unit.

2. Demand draft for Rs.1,81,250 (One Lakh Eighty-One Thousand Two Hundred & Fifty Only) favoring
TNPCB /Environmental Compensation Fund, Chennai towards Environmental Compensation
charges as per demand.

3. We would like to menticn that we are ready to withdraw the appeal no. 02/2021(SZ) & I.A
No.05/2021(5Z) filed with the Honorable National Green Tribunal, Chennai subject to issuance
of renewal of consent & restoration of electricity power connection to our unit at Thiruvattar.

We hope that the above submitted documents suffice your'requirements & we further request to grand
us the consent renewal & restoration of power supply to our above said unit at the earliest.

R Dl
. AN

Thanking You,

Youg\(ﬁai Hfully,
M / 0;; jH'}:(‘
Sem—‘-

Manager-Operations

Encl a/a: .
1. Detailed Project Report of Effluent Treatment Plant (ETPN

2. D.D amounting to Rs. 1,81,250 drawn in favor of TNPCB /
payable at Chennai. Dated 04.03.2021 vide no.515352

C.Cto: ‘
1. Joint Chief Environmental Engineer, TNPCB, Tirunelveli.

2. Chairman, TNPCB, Chennai.

WESTERN INDIA CASHEW COMPANY PVT. LTD.

No.12-59, Kesavapuram, Thiruvattar and Post, Kanyakumari District.

E-mail: prod_tvr@indiancashews.com Ph: 04651 - 282253

Registered Office: No.88, I1" Floor, R.P. Towers, Coimbatore Road, Pollachi - 642 002.
Taxation Cell No.: 7/520 B, Thrikkakkara P.O., Kakkanad, Ernakulam Dist., Pin. 682 021.
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DESIGN. SUPPLY & COMMISSIONING OF 500 LPD
EFFLUENT TREATMENT PLANT (ETP) at
M/S WESTERN INDIA CASHEW CO PVT LTD,,
S.No. 717/10-B & 718/1-B
KESAVAPURAM, THIRUVATTAR VILLAGE,
KALKULAM TALUK,
KANIYAKUMARI DIST-629177

PROJECT REPORT

\

= ATHNAV ENVIRO SOLUTIONS

NO 7, SUBBAIAH COLONY KK NAGAR, MADURALI - 625020.

L@ contact@athnavenviro.com D +91-9597989211 @ www.athnavenviro.com
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Part A: Technical Information

A I- Effluent Characteristics:
The effluent to be treated has the following characteristics. The Treatment
PCB

sche
standards for the discharge of treated effluent into the ‘Inland Surface Waters'.

me given below is meant to treat the raw waste water matching the TN

. Values in Tolerance Limit as

S.No Parameters Unit o per TNPCB Seandarids

1. BOD; mg/L 193 30

2. COD mg/L 600 250

3. 0&G mg/L 6 10

4, TSS mg/L 468 100

5. TDS mg/L 864 2100

6. pH @ 25°C - 4.47 5.5-9.0

7. | Chlorides (as Cl) | mg/L 400 1000

A2 - Process Flow Diagram:

The Treatment scheme will be as given below.

Raw water
Collection

I
U

; Coaz;xlation[Flocmdaﬁoh
Clarificaton = Setted Studge

t?
X
B b :
» SN AN { —
] {

pHNeutralizition '

Tt

4

R '

'Dual Media Filtration el
Under Collected |

ll Water 7

Treated Water
/; 3 Process proceeding furthes Conecﬁon

Waste grrarated from Procens

AT e T S L L S S S T S S S e TR S ST SE SOl SESE

~ .+ Water Recirculation Line
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A8 — Treatment of Effluent:

STAGE 1:

The water which utilized for boiling cashews reaches the collection tank. After
that, the collected raw waste water will be taken to further process of ‘Coagulation/

Flocculation.

STAGE 2:
The pre-treated water will be further dosed with chemicals in the Reaction tank

in order to reduce the pollutant loads such as Total Suspended Solids (TSS) and Total
Dissolved Solids (TDS) present in primarily treated water. Alum enhances
Coagulation. Polyelectrolyte improves settling of sludge in ‘Clarfier’. The settled sludge
will be collected at the hopper botfom of clarifier and passed on to the ‘Sludge Drying
Bed’ to make ‘Dry Sludge Cakes’ which are to be disposed off. The clarified water at the
top of clarifier will be decanted and fed into ‘Filter Feed Tank’ where it will be dosed

with Hypo for Neutralization.

STAGE 3:
The water from ‘Filter Feed Tank’ will be passed into ‘Dual Media Filter (DMF)

in order to filter out mild TDS, turbidity, other smaller particles and to control odor.
This filter passed water will be free from contaminants and can be let into Inland

surface waters which comply with the TNPCB norms.

Page 3 of 5




A4 — Components in ETP:

Name of the Storage Capacity / Construction
S.No | Structure / & Si pacity Usage Type/
ze
Component Placement
. Raw Water ¥x4x4/ Raw Water Above the
' Tank 1500 liters Collection ground
Lime - Coagulation -
Alum - Flocculation -
4 Poly ) Improvmg Sludge i
Density
5. Hypo - pH Neutralization -
Chemical Dia- 507mm .
. : Mixing of Effluent Above the
6. Reaction | Height — 874mm . ;
water with chemicals ground
Tank / 200 liters
. Clarifier ¥x4x7/ Separation of Sludge |  Above the
' Tank 2000 liters supernatant Water ground
Dia- 838 mm i
Filter Feed : Storage of Clarified Above the
8. Height —812mm | water to supply the
Tank . ground
/ 500 liters filters
Media (Silex,
9. Pebbles & - - -
Carbon)
Removal of
Dual Media Dia- 406 mm Suspended Above the
i Filter Height—165l mm | impurities, Turbidity ground
& Odor Control
Teatsd Dia- 838 mm
water . Storage of Treated Above the
11. : Height — 812mm
Collection _ Water ground
Tank / 500 liters
12. Sl.udge 8 x11'x 1.25 Drying of Sludge | On the Ground
Drying Bed

Page 4 of 5




EFFLUENT TREATMENT SCHEME FOR RAW CASHEW NUT BOILED WATER

Client: WESTERN INDIA CASHEW CO PVT LTD,, Capacity: 0.5 KLD
KESAVAPURAM, THIRUVATTAR

[ =

| Primary Treatment Secondary Treatment Tertiary Treatment

|
|
|
|

Locmmmmommos

Authorized Signatory / \\
W@aﬁz '— > ATHIAV ENVIRO SOLUTIONS

> athnavenviro@gmail.com 0452 - 4376211
For Athnav Enviro Solutions v

oF



CIVIL DRAWING - EFFLUENT TREATMENT SCHEME FOR RAW CASHEW NUT BOILED WATER

PLAN - TOP VIEW
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A : RAW WATER TANK

B : REACTION TANK

c : CLARIFIER

o.P : DOSING PUMP

D.T : DOSING TANK

C.W.L :CLARIFIED WATER LINE

sL : SLUDGE LINE

F.E.T  :FILTER FEED TANK

D.MF :DUAL MEDIA FILTER

P : FEED PUMP

M.C  :MANHOLE COVER

S.D.B :SLUDGE DRYING BED
CAPACITY :0.5 KLD
PROCESS :CHEMICAL STABILIZATION

AND FILTRATION

CLIENT : WESTERN INDIA

CASHEW CO. PVT. LTD.,,
KESAVAPURAM,
THIRUVATTAR.

\

> ATHAY ENVIRO SOLUTIONS

CONTACT

WEBSITE
ADDRESS

: 95979 - 89211
0452 - 4376211

: www.athnavenviro.com
: No.7, Subbaiah Colony,

K.K.Nagar,
Madurai - 625 020.
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For Athnav Enviro Solutions
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K. THIRWWITHANCODE 5.0 <629174>
Counter Mo:2,05/03/2021,13:18
To:THE THFOLUTION CB,MOUNT SALAT
PIN:400032, Guindy Industrial Estate 5.0
FromsWESTERN THD, KESAVAFURAT
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£245.00(Cash)
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India Post

<Dial 18002666268 <Mear Mmmgaf@- 5

KT611404413IN TUR:820361140841 s
R THIRNITHAYODDE 5.0 <629174> Tnclg Fout
Counter Hos2,05/03/2021,13:18 '
TosTHE JOINT OHI,TH POLUTION CB
 PIN:&Z7001, Tirwelveli HO

From:WESTERN THD, KESAWFLRA

Wtz 1000ms :

Ant:45.00(Cash)

STrack on . indiaoost. uw.m>



2k

e an AL

ooy & DT
EETS Tl BOUT) B g wRlS o i 3 /
S W @ NI 0 S5R6 3 0D SPER ik (s bt \..,..:A«\D:to.&kl bt Dt
(] (ol 79ne _

7,_1 o
b

o | /?.‘ienr.lw % ;‘ /
i m.;,.,.muwx. sk & e - swek (g LUofro by LN” .]».Mb”ﬁ. Alﬂ.d
aau Y] OR ?: 2 ﬂ \ A Vv ,r:.am,M: ﬂ“ﬁﬂ«ﬂ%@ow .ﬂ»i...w‘_w.&wf,?.aﬁ" ,
l.\hw!,a\u,,_,...,...ty e ..CC.~ o u,‘ i L 1 it | < ™ J.. sonin Al gy 1005 pRITISAA
gi/ 9 -al/fik DX * LA P G
% ) UQVQ:JPU TP n}u%&.o i

i

i 19/1%E paney ‘\MLL_‘
SHAlppe & JSpUas Y

3
@&
&
=
.uFKFhFuF. =
o
=
5 ]
-
=

ON/selins| 3
T M SR RSN AR e _ A1 1 o4 POMIOU
A\ | ks i ) - G
E : |
= . - = Ve soos0  LINIWIDOITMONMD
= 7 wam gOIAYES TVIS0d NO VIGNI ‘S1504 40 LIGRLNVEIG

lelieR) I8 Rip21te Wi




x “ TR YT T ey LS r"\‘-ﬁ,‘ “‘t"a

PN s o : ;
CRRVEY Naniteat of Deva Prasad p. 620177

i“‘w n“ﬁ % Man oo

N&mﬁ ()
D\mhﬂ«n

o

LT e

Vst Pigiad -

‘A\‘ T> «.u\ : : .\\ s f N ;\\ l}g\d\éh\ ‘ }?’ ( .) ; =
: S “\\ \\“‘ ’n\\“\ ki !\ o g = [
44!1 v

e < fx\« .'qu& SR ‘ ‘ | -
\1.« N ‘\\ M‘\\\ﬁ\\ ‘\“‘“‘** S

y 1 TN RN g
Wiri ‘f

4 Eni o, Q%\”‘;\‘\ : n‘V\ . \\MN\\ ‘&}
! . .

!
} ’ ;‘\\ \
..'l ¥ g6 ! \ LR h }Mu

R PSR MUsEN - N‘ 1\;\ t{w *‘

: N a\«"\ RN TREITEY \\\ ) ‘
[ ». W %R0 a ¥ N Oﬁ V. VAAN 1/‘ \
o SRR \\r RO }\\) “ o “ o A >

RS TRRENENN - ‘%g .‘ &\ f: ‘,\,, e AR PAR .
$ 4
[} o Rl e e 20y STV \ e T h\u %1 VL SNV
b N e
g o
xRS b L}

| N F; w cwi Ay t'hv« S *\‘* R 5 v
| TR 2 ’ kP
s okl T ST o mu SR “ X "*” ;

 SRASCNTEN : \\ 7 MV W\ ‘fﬁw < o

B I A ;.
O e fue P lgv -

{ it o
R
PSRN RaAd A% gl N , -
R o i i s ’.

~ -y . . > D) E
! 2 r”




e o —

Delivery Manifest of Deva Prasad P- 629177

Isste Date -
SEND Name of
Postman:-

MAR 0 232

i Lk

23 Posan @

[ A SR R o o \ :
Rty r< wig v f"«'\z{“‘\"\ 13 I &f ) 3

AL S RN e 4 PN * TN R

o B A Ay

0“'\- fﬁ\'\‘ t\* f"‘omﬁw

| (
Lt = URGET Y H

; : & sl J-'~_j RRRE & i(«t’m §'~LI;"1‘:‘ c"‘ ‘a
NS o iy : 2 Rt oo, R e e &

v ,\.\ sy 4 e AT

— X - ; Sl sy :
Fa s S et 4-1 f”ﬁ""‘”b*“‘d’ M’ "
Bl e AT

,_§,... |

B LNl DA TV u

B1130841 2N

by i""“v W’L‘iﬁ‘

Qﬁ" A ;,z. Heo ?fﬁ %

k 105TR2IN

Bl | o o oo
L W f;.ma ivha

'V'V

vc‘v”:*'

1A *fr

Ssaendel PO Tels

AR R PR
5%.*'“
2
Lot
o}
e
e

~*?L‘N3"W

,.,
e o —
‘i o

7‘&9 vy R




BEFORE THE NATIONAL GREEN
TRIBUNAL (SZ), CHENNAI
MEMORANDUM OF APPEAL

Appeal No. 02 of 2021 (SZ)

Between
M/s. Western India Cashew Company Pvt Ltd

Rep by its Director Mr. Harikrishnan R. Nair,
No.54/29, A to G, Kesavapuram,
Thiruvattar & Post,

' Kanyakumari District-629177.

... Appellant
And
The Chairman,
Tamil Nadu Pollution Control Board,
No. 76, Mount Road, Guindy,
Chennai - 600 032 and 6 others.
... Respondents

ADDITIONAL TYPEDSET OF PAPERS

M/s.
C.K.M. APPAJI,
A. STEPHEN
&
P.MURTHY

Counsel for the Applicant




{ "type": "Document", "isBackSide": false }

